
NIONTHLY STATEMENT OF CASES FOR THE MONTH OF OCTOBER
HIGH COURT OF ME(,HALAYA

ANXEXL' RE-II

Name of the
State/UT Opening Balance

Institution during the
month

Disposal Cases during the
month

Closing balance at the end
of the month

% Increase or decrease i
pendency vis a vis previous month

Disposal of cases which are
more than five years old

Pendency of cases which are
more than five years old at

the end of the montl
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\Vhet her Staten’ide/R Conference held duri the month.

Number of Officers who ,ted in the said conference

Have It Olrtici if so, what are the tItS been fixed and indicated to the

\\’hat is the made on those targets district-wise


